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(c) Yes, Sir. # wqrarf fiedr iy wr fsfn

(d) It has been decided o continue fird o™ & AT wrow § o 39 ofew
“the present policy. wT Sfisie w0 T ¥ @HT 3 st
¥imancial Assistance to Films by Film AN m AR ¥ AT ?‘T& g s

Finance Corporation 2 ¥ wifr wareg agt wx ¥

4059, SHRI SATISH AGARWAL:
“Will the Minister of INFORMATION (&) wr e fawmr & wfiretw
AND BROADCASTING be pleased to afwar Fafe woaf # § ogi areay ¥
state: W frar wmn §; =k

(a) how much financial assistance
“hag been provided by the Film Fin- () afz &, a1 g |fe= aSieg
ance Corporation to fllms ever since N qoE ¥ T EATIRA P

its formation in the country; .
srae ?

(b) how much loan of FFC remains
outstanding against film producers e AR (!ﬂ' . i‘!ﬂf) .

and others today: and . - R
(%) o & oF e gfear & deed
(c) what steps were taken to recover

the same and why there was laxity in v TFw W1 Al %\1151 a # ar"
recovery from some of them? arafE = F fae gar #r¢ faoig
THE MINISTER OF INFORMATION & faran &) & forg xw faomr 1 @
‘AND BROADCASTING (SHRI L. K. FTA T A9 &7 AgY IBAT
ADVANI): (a) The Film Finance Cor-
poration advanced loans amounting to 4 tfzar
Rs. 256.24 lakhs for production of films SU ) wr (“_) ik ¥
since its inception in 1960, upto June qfwsi 1 Tzw g st o e
‘30, 1977. wr & A & AT | gw wE wE
(b) Loans amounting to Rs. 94.52 gfFel F deonfuse ¥ ov & wfgw
lakhs principal remained ouistanding N WX T T § gafie it

‘a8 on 20-6-1977,

(c) It is a faet that there has been
‘some delay in the past on the part of

ga s sfear & deed afam g
frar w1 @ @ forer qEaTEE 99T

'FFC in pursuing recovery of loans i (14 qg - T3qT and ﬁlﬂ' |
However, every possible efforts is now

"being made to recover the loans either Bridge on the Yamumna River at
through exhibition of the films con- e 'Q,.,,:.,.. Ghaat

cerned or by recourse to legal mea-

‘sures. 4061. SHRI MADHAVRAO SCIN.

DIA: Will the Minister of SHIPPING
AND TRANSPORT be pleascd to state:

‘ud ure ffem § fed ofew &
o (a) whether Government have a

afwe wt ywein & warnfer fer proposal for construction of a rail-
road bridge on the Yamuna River at

w Shergarh Ghaat linking Jalaum and
4060. ot srarg Wwdt ; Far Etawah districts of U.P.;
ey WA o FAO Y U7 w4y (b) whether some survey to select

site/sites was conducted; and
(*) mm:ﬁm% At (¢) it so, the expected time Dy
FgEn B, oft wgdy § ww @1 d, T which it s likely to be undertaken?
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THE PRIME MINISTER (SHRI
MORARJI DESAI): (a) to (c). The
proposed bridge, when constructed,
would fall on a State road. The Gov-
ernment of Uttar Pradesh are, there-
fore, primarily concerned with all mat~
ters relating to survey, construction,
etc. of the proposed bridge. The Gov-
ernment of India have no proposal for
the construction of any rail-cum-road
bridge at the proposed site.

Issue of Licences to Kerala

4082. SHRL VAYALAR RAVI:

SHRI N. SREEKANTAN
NAIR:

Will the Minister of INDUSTRY be
pleaseq to state:

(a) the total number of industrial
licences issued in the State of Kerala
during the last three years to set up
new industries together with the
names of those industries; and

(b) the number of cases where these
hicences were utilised and the names
and number of parties which have
not utilised the licence and the rea-
sons therefor?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
32 Industrial licences were issued to
8et up new industrial undertakungs in
the State of Kerala during the last
three yiacs 1974—76. A list of these
licences is laid on the Table of the
Sabha. [Placed in Library. See No.
LT—788/771.

(b) It normally takes three to four
Years to set up a new industrial un-
de'rtaking after the issue of an indus-
trial licence. According to informa-
tion available with the Ministry of In-
dustry, none of these licences has been
Burrendered/cancelled or revoked.

licences are under implementa.

tion,

ASADHA 29, 1809 (SAKA)
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Changes in Reporting and News.
Bulletin Service of AIR

4063. SHRI N. SREEKANTAN
NAIR:

SHRI VAYALAR RAVI:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to

state: i g
(a) whether any changes have been
made in the reporting and news

bulletin service of A.LR.; and

(o) if so, the main features there-
olf?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) and (b). After the
withdrawal of the emergency and for-
mation of the new government, news
coverage is done in a fair and objec-
tive manner reflecting different points.-
of view. As a result, the credibility
of AIR’s news and current affairs pro-
grammes, which had been lost during
the emergency, has been re-establish-
ed.

As part of a programme to expand
the coverage of mews from the rural
greas, 104 additiona] part-time corres-
pondents have been appointed in the
districts, bringing the total of such cor-
respondents to 194, Another 45 part.
t{ime correspondents are in the process
of being appointed. Twenty addi-
{fona] fulltime correspondents have
glso heen appointed in various States.

Rura] Electrification Schemes for
Vidisha ang@ Raisen Districts
in M.P.

4064. SHRI RAGHAVJI: Will tha-
Minister of ENERGY be pleased to
gtate:

(a) the names of rural electrification
schemes for Vidisha and Raisen dis-
tricts in Madhya Pradesh pending con-.
gideration of Government; and





